
CUSTOM, EXCISE & SERVICE TAX jJ,PPELLATE TRIBUNAL NEW DELHI
Cirsioms, Sen;ic~?Tax 6. Anti Dutnpinc Branch

WEEKLY DISPATCH STATEMENT
FROM 14-03-2022 TO 17-03-2022

~ APPEAL NO. FINAL ORDER NO. DATE OF ORDER DATE ON WHICH ORDER

NO RECEIVED FROM THE SENT FOR DISPATCH

:....
PS TO HON'BLE

PRESIDENT IMEMBERS

1 STI5114012017 M.0/5008012022 101312022 1510312022

2 CI5117812020 M.0/5008112022 101312022 1510312022

3 STI5040212021 M.0/5008212022 101312022 1510312022

4 CI5109812019 M.0/5008312022 101312022 1510312022

5 CI5099712021 M.0/5008512022 15/03/2022 1710312022

6 C/50694/2020 & M.0/50087 -50090/20:n 15/0312022 17/03/2022

C/50092/2020 &
C/50693/2020 &
C/50726/2020

7 C/52218/2019 IO/C/4/2022 15/03/2022 17/03/2022

FINAL ORDERS
1 ST153545/2014 STIAl50231/2022 10/3/2022 15/03/2022

2 ST/51116/2015 ST/Al50232/2022 10/3/2022 15103/2022

3 ST152864/2016 ST/Al50240/2022 15/0312022 17/03/2022

4 AD/52173/2021 AD/Al50171/2022 15/03/2022 17/03/2022

uploaded in PDF format on the CESTAT website immediately after signature ot the Hon'ble members on the Saure day for the partre s and public at large.

Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTATwe~ ~

~JI.~,l~
DEPUTY REGISTRAR


